Email: services@allahabadhighcourt.in

From,
Registrar General,
High Court of Judicature at
Allahabad.

To,

The Director,

Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomti Nagar,

Lucknow.

No. 361/Admin.(Services)/2026 Dated: Allahabad: July 03, 2026.

Subject: Regarding the proposal of organizing 05 Days Refresher Training Programme on Civil
and Criminal Laws with focus on Emerging Technologies clubbed with e-Court

Programme for the Officers of Civil Judges (Senior Division) cadre from 13.07.2026 to
17.07.2026 at JTRI, U.P., Lucknow.

Madam,

With reference to Institute’s letter no. JTRI/2026/785 dated 19.06.2026 on the above noted
subject, | am directed to inform you that the Hon'ble Court has been pleased to approve the proposal of
organizing 05 Days Refresher Training Programme on Civil and Criminal Laws with focus on Emerging
Technologies clubbed with e-Court Programme for the Officers of Civil Judges (Senior Division) cadre
from 13.07.2026 to 17.07.2026 at JTRI, U.P., Lucknow and to nominate all the Officers of Civil Judge
(Sr. Div.) cadre whose details are mentioned in the Annexure-1 for participation in the said Training
Programme.

| am, therefore, to request you to kindly take necessary steps accordingly.

Yours sincerely,

Encl.: Annexure-1
sd/-
(Rajnesh Kumar)
Registrar (J) (Services)
“For Registrar General”

No. 361(i)/Admin.(Services)/2026 Dated: Allahabad: July 03, 2026.

Copy forwarded to:-

. The Principal Secretary (Law) & L.R., Government of U.P., Lucknow for kind information.

. All the concerned District & Sessions Judge of Uttar Pradesh with the request to kindly inform the
nominated officers of their respective Judgeship (as per enclosed Annexure-1) to attend the
captioned Refresher Training Programme at JTRI, Lucknow from 13" to 17" July, 2026.

3. Sri Nishchal Shukla, Deputy Secretary, U.P. State Legal Services Authority, Lucknow and Sushri

Anita-ll, Registrar, U.P. Real Estate Appellate Tribunal, Lucknow with the request to kindly attend

the captioned Refresher Training Programme at JTRI, Lucknow from 13" to 17" July, 2026.

N =

Encl.: Annexure-1.
sd/-
(Devesh)
Registrar
“For Registrar General”



ANNEXURE-1

05 days Refresher Training Programme on Civil and Criminal Laws with focus on
Emerging Technologies Clubbed with e-Court Programme for the Officers of Civil
Judge (Senior Division) Cadre from 13.07.2026 to 17.07.2026 at JTRI, U.P., Lucknow

S.No I.D. | Name Present place of
posting

1. 1930 SMT. ALKA PANDEY Shravasti at Bhinga
Addl. Chief Judicial Magistrate

2. 1944 SANJIV KUMAR TRIPATHI Bijnor
Judge Small Causes Court

3. 2071 SMT. SHILPI CHATURVEDI Mainpuri
Chief Judicial Magistrate

4. 2100 SMT. SUMAN TIWARI Budaun
Secretary, District Legal Services Authority

5. 2135 SMT. DEEPTI YADAV Kaushambi
Civil Judge (Senior Div.)

6. 2146 SUSHRI SEEMA KUMARI Agra
Addl. Civil Judge (Sr.Div.)/ACJM.

7. 2157 SMT. SUDESH KUMARI Kanpur Nagar
Special Chief Judicial Magistrate

8. 2199 ASHUTOSH TIWARI Saharanpur
Addl. Civil Judge (Sr.Div.)/ACJM.

9. 2205 AMIR SUHAIL Bareilly
Addl. Civil Judge (Sr.Div.)/ACJM.

10. 2208 SMT. SAUMYA GIRI Banda
Addl. Chief Judicial Magistrate

11. 2210 NISHCHAL SHUKLA Lucknow
Dy. Secretary, U.P. State Legal Services
Authority,

12. 2218 AMBAREESH TRIPATHI Lakhimpur Kheri
Secretary, District Legal Services Authority

13. 2220 SMT. DIKSHA SHREE Gautambuddha Nagar
Addl. Civil Judge (Sr.Div.)/ACIM

14. 2227 SMT. DIVYA CHAUDHARY Agra
Addl. Civil Judge (Sr.Div.)/ACJM.

15. 2230 ANSHUMAN DHUNNA Gonda
Addl. Chief Judicial Magistrate

16. 2231 SUSHRI SHIVANI TYAGI Agra
Addl. Civil Judge (Senior Div.)/ACIM

17. 2236 ABHISHEK KUMAR VYAS Amroha
Secretary, District Legal Services Authority

18. 2238 SUSHRI ANITA-II Lucknow
Registrar, UP Real Estate Appellate Tribunal,

19. 2239 SMT. SUCHETA CHAURASIA Gorakhpur
Addl. Civil Judge (Sr.Div.)/ACIM.

20. 2249 NIRAJ KUMAR TRIPATHI Varanasi
Addl. Civil Judge (Sr.Div.)/ACIM.

21. 2253 SUSHRI NANCY DHUNNA Bijnor
Addl. Civil Judge (Sr.Div.)/ACIM.

22. 2262 SMT. SIDDIQUI SAIMA JARRAR ALAM Raebareli
Addl. Civil Judge (Sr.Div.)/ACIM.

23. 2264 SMT. ASMA SULTANA Bulandshahar
Civil Judge (Senior Div.)

24, 2269 SUSHRI PRAGYA SINGH-III Deoria
Chief Judicial Magistrate

25. 2278 MOHD ZULQARNAIN ALAM Bulandshahar
Chief Judicial Magistrate

26. 2279 SMT. KUMUD UPADHYAY Pratapgarh

Chief Judicial Magistrate




27.

2383

SMT. CHETNA TYAGI
Chief Judicial Magistrate

Sant kabir Nagar

28.

2287

AKASH VERMA
AddL. Civil Judge (Sr.Div.)JACIM.

Kanpur Nagar

29.

2299

SMT. SHITAL PRIYADARSHI
Addl. Civil Judge (Sr.Div.)/ACIM.

Lucknow

30.

2302

SMT. RANJANA SAROIJ
Addl. Civil Judge (Sr.Div.)/ACIM.

Bareilly

31.

2304

RAM GOPAL YADAV
Addl. Civil Judge (Sr.Div.)/ACIM.

Prayagraj

32.

2305

DEEPENDRA KUMAR GUPTA
Addl. Chief Judicial Magistrate

Ghazipur

33.

2327

Dr. SATYENDRA KUMAR CHAUDHARY
Secretary, District Legal Services Authority

Muzaffar Nagar

34.

2346

SMT. NASEHA WASEEM
Civil Judge (Sr.Div.)

Mau

3S.

2353

SUSHRI PRITI BHUSHAN
Civil Judge (Sr.Div.)

Ghaziabad

36.

2355

SMT. ANCHAL KASANA
Civil Judge (Sr.Div.)

Shamli at Kairana

37.

2358

SANDEEP SINGH -1
Secretary, District Legal Services Authority

Rampur

38.

3297

ABHINAV YADAV-II
Addl. Civil Judge (St.Div.)/ACIM.

Bulandshahar

39.

3298

ASIF NAWAZ KHAN
Civil Judge(SD)(FTC)(14th Finance
Commission)

Maharajganj

40.

3299

SUSHRI MEHER JAHAN
Civil Judge(SD)(FTC)(14th Finance
Commission)

Kasganj

41.

3300

PRAFULL UPADHYAY
Civil Judge(SD)(FTC)(14th Finance
Commission)

Deoria

42.

3302

SUSHRI UMAIMA SHAHNAWAZ
Civil Judge(SD)(FTC)(14th Finance
Commission)

Shahjahanpur

43.

3303

SUSHRI PRIYAMVADA CHOWDHARY
Addl. Chief Judicial Magistrate

Khurja-Bulandshahar

44.

3304

SMT. NAMRATA SINGH-II
Addl. Civil Judge (Sr.Div.)/ACIM.

Aligarh

45.

3305

ZEESHAN MEHDI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Lakhimpur Kheri

46.

3306

ANANT KUMAR
Addl. Civil Judge (Senior Div.)

Agra

47.

3307

SUSHRI SOUMYA MISHRA-II
Addl. Civil Judge (Sr.Div.)/ACIM.

Muzaffar Nagar

48.

3308

ANUJ SINHA
Addl. Civil Judge (Sr.Div.)/ACIJM.

Kanpur Nagar

49.

3310

SMT. HARSHITA SINGH-I
Civil Judge(SD)(FTC)(14th Finance
Commission)

Agra

50.

3312

SMT. NIHARIKA PANDEY
Civil Judge(SD)(FTC)(14th Finance
Commission)

Ghaziabad

S1.

3313

SMT. VIJAY LAKSHMI YADAV
Addl. Civil Judge (St.Div.)/ACIM.

Bijnor

52.

3314

SUSHRI SHIPRA SINGH-I
Civil Judge(SD)(FTC)(14th Finance
Commission)

Pratapgarh

53.

3315

SIDDHARTH BARGOTI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Muzaffar Nagar

54.

3316

SHUBHAM

Bareilly




Addl. Civil Judge (St.Div.)/ACIM.

55S.

3317

SMT. VIDHI SINGHAL
Civil Judge(SD)(FTC)(14th Finance
Commission)

Aligarh

56.

3318

SOURABH MANDLOI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Kanpur Nagar

57.

3319

SUSHRI SANDHYA BAGHEL
Civil Judge(SD)(FTC)(14th Finance
Commission)

Ramabai Nagar

58.

3320

ABHISHEK TRIPATHI-II
Civil Judge(SD)(FTC)(14th Finance
Commission)

Kaushambi

59.

3321

SUSHRI NAMITA DUBEY
Addl. Civil Judge (St.Div.)/ACIM.

Farrukhabad

60.

3322

NAVED AKHTAR
Addl. Chief Judicial Magistrate

Chandausi-Sambhal
Chandausi

at

61.

3323

SUSHRI POONAM KUMARI CHAUHAN
Civil Judge(SD)(FTC)(14th Finance
Commission)

Ghazipur

62.

3324

SMT. RICHA AWASTHI
AddL. Civil Judge (St.Div.)/ACIM.

Bareilly

63.

3325

SHUBHAM DWIVEDI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Basti

64.

3326

ANKIT RASTOGI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Budaun

65.

3327

SMT. DEEKSHA BHARTI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Prayagraj

66.

3328

NAZIM AKBAR
Civil Judge(SD)(FTC)(14th Finance
Commission)

Auraiya

67.

3329

MIMOH YADAV
Civil Judge(SD)(FTC)(14th Finance
Commission)

Meerut

68.

3330

CHANDRA PRAKASH TIWARI-II
Secretary

District Legal Services
Authority, Ballia

69.

3331

SUSHRI BUSHRA NOOR
Civil Judge(SD)(FTC)(14th Finance
Commission)

Bahraich

70.

3332

SMT. SHWETA TIWARI
Addl. Civil Judge (Senior Div.)

Farrukhabad

71.

3333

AKHIL KUMAR
Civil Judge(SD)(FTC)(14th Finance
Commission)

Bulandshahar

72.

3335

SUSHRI DIKSHA AGARWAL
Civil Judge(SD)(FTC)(14th Finance
Commission)

Lucknow

73.

3336

AKASH GUPTA
Civil Judge(SD)(FTC)(14th Finance
Commission)

Farrukhabad

74.

3337

PANKAJ KUMAR PANDEY
Civil Judge(SD)(FTC)(14th Finance
Commission)

Ballia

75.

3338

SMT. ANKITA CHAUDHARY
Civil Judge(SD)(FTC)(14th Finance
Commission)

Bareilly

76.

3339

DEVESH TRIPATHI
Civil Judge(SD)(FTC)(14th Finance
Commission)

Bijnor

77.

3340

GAURAV DWIVEDI
Civil Judge (Senior Div.)

Chhata-Mathura




78.

3341

SMT. ISHA TRIPATHI
Secretary, District Legal Services Authority,

Jhansi

79.

3342

KUNVAR MALLIKARJUN
AddLl. Civil Judge (St.Div.)/ACJM.

Lalganj Ajhara-Pratapgarh

80.

3343

SMT. SHUBHI AGRAWAL
Civil Judge(SD)(FTC)(14th Finance
Commission)

Etah

81.

3344

YADVENDRA SINGH-II
Civil Judge(SD)(FTC)(14th Finance
Commission)

Ambedkar N. at Akbarpur

82.

3345

SMT. SHIVANGI CHAUDHARY
Civil Judge(SD)(FTC)(14th Finance
Commission)

Sitapur

83.

3346

SMT. NIMISHA GUPTA
Civil Judge(SD)(FTC)(14th Finance
Commission)

Moradabad




